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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15974-15975/ 2002

(From t he judgenent and order dated 17/05/2002 in AHO 243/01 &
QIC 2884/02 of the H GH COURT OF ORI SSA AT CUTTACK)

RAGHABENDRA BOSE & ORS. Petitioner (s)
VERSUS

SUNI L KRI SHNA GHOSH & ORS. Respondent (s)
(Wth prayer for interimrelief and office report)

Date : 22/08/ 2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE ASHOK BHAN

For Petitioner (s)M. Janaranjan Das, Adv.
M. Swetaketu M shra, Adv.
Ms. Moushumi Gahl ot, Adv.

For Respondent (s)M. Radha Shyam Jena, Adv.

P. K. Das, Sr.Adv.
J.N. Biswas, Adv.

Anl an Mandal , Adv.
Ashok pani grahi, Adv.
B. K. Satija, Adv.

SSS5%

UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted. Hearing expedited.
Printing dispensed with. The appeals shall be heard on the SLP paper book. Parties may file
addi ti onal documents, if any, within six weeks. Oiginal record shall be requisitioned.

(N.  Annapur na) (Radha R Bhati a)
Court Master Court Master



